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Central Sales Tax Act

3$54. Shrl Vajpayee: Will the Minis-
ter of Finance be pleased to state:

(a) whether it is a fact that Gov-
ernment have been requested by the
Jammu and Kashmir Gqvernment to
extend the Centra] Sales Tax Act to
that Stafe alsp; and

(b) it so, the
thereon?

The Deputy Minister of Finance
(Shri B. R. Bhagat): (3) Yes

(b) The matter is under considera-
tion with the Government.

Legal Assistance to Scheduled Castes

355. Shri B. C. Mullick: Will the
Minister of Home Affairs be pleased
to state:

(a) whether it is a fact that the
amount allocated for free legal assist-
ance during 1956-57 to scheduled
castes and scheduled tribles in Orissa
State has not been utilised; and

(b) if so, the reasons therefor?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
Out of an amount of Rs. 2,000 allocated
to the Orissa Government for pro-
viding free legal assistance to Sche-
duled Castes during 1956-37, only
Rs. 600 could be utilised. The State
Government did not propose any
scheme for giving legal assistance to
Scheduled Tribes

(b) As the cases falling under the
Untauchahjlity (Offence) Act, 1855
became cognisable, legal assistance
was given only in cases involving
ejectment of Harijans from land. Such
cRtes were not many.
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396. Shr} Abdul Balag: Will the

Minister of Fome Affaiyy be pleased
o stata:

decision taken

{a) the total number of applications
received by the Unpion Public Ser-
vice Commission for the Government
posts from April 1956 to March 1857;
and

(b) the 'total amount of application
fees received during the above period?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
1,11,534.

(b) Rs. 21,36,800.
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Moaonuments in Punjad

359. Sardar Iqbal Singh: Will the
Minister of Education and Scientifie
R¢ rch be pl d to lay a state-
ment on the Table showing:

(a) the number of monuments in
the State pf Punjsp which are at

present under the sgypervigion of the
Central Govarnment;

{b) their names, places and the
districte in which they are sifusted:





